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Euviromiieutal regulation on export
by EEC

1399. SHRIMATI KAMLA SINHA: Will
the PRIME MINISTER be pleased to state;

(a) whether Government are aware of
the fact that the European Commission
is to enact legislation on the environ
mental regulation on export packaging
materials that will apply to the entry of
goods into all the EEC Member Count
ries; and

(b) if so, what steps Government has
taken to make Indian exporters aware of
environmental norms in their use of
packaging materials?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL  SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF COM
MERCE (SHRI KAMALUDDIN AH
MED): (a) The Commission of the
European Communities is yet to finalize
its proposals on packaging and packag
ing waste.

(b) Does not arise.

[RAJVA SABHA]

to Questions 112

100 per cent export-oriented
industrial zone near Bangalore

1400. SHRI J. P. JAVALI; Will the
PRIME MINISTER be pleased to state:

(a) whether it is a fact that Karnataka
Government has undertaken to implement a
100 per cent Export Oriented Industrial Zone
(EOIZ) near Bangalore;

(b) whether a proposal to upgrade EOIZ
into a EPZ to facilitate the substantial
potential of exports from Bangalore, is
pending for clearance with the Central
Government; and

(c) if so, what steps are being taken to
accord early clearance?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON
SUMER AFFAIRS AND PUBLIC DIS
TRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF COM
MERCE (SHRI KAMALUDDIN AH
MED); (a) and (b) Government had
received a proposal for the establish
ment of an Export Processing Zone near
Bangalore wherein the Karnataka Gov
ernment had indicated that it has taken
up the development of an export orien
ted Industrial Zone near Whitefield,
Bangalore.

(¢) Government of Karnataka have been
informed that there is at present no proposal
to set up additional Export Processing Zones.

Software export to foreign countries

1401. SHRI = PASUMPON THA.
KIRUTTINAN: Will the PRIME
MINISTER be pleased to state;

(a) what is the total worth of country's
software export to froeign countries;

(b) what are the names of those countries
for whom India is exporting software and
with quantum of export;

(c) whether it is a fact that software
export is seriously threatened by  the



